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Shri  Kanongo:  Some  of  the
Branches have  started  functioning. 
Usually, a Branch Institute consists of 
an Assistant Director and a few tech
nical oflGicers and field officers.

Shri S. V. Ramaswamj: What is
the basis on which these Branch Ins
titutes are located? Is it because in 
those places there arc small-scale in- 
<iustries or is it on any other basis?

Shri Kanungo: It is generally on 
the basis of where access by small 
industrial units to the Institute would 
be easier.

Shri B. S. Miirthy: May 1 know 
'whether it has been brought to the 
notice of the Ministry that the area 
allotted to each of these Institutes is 
rather large and, therefore, effective 
iguidance could not be given; and, if 
«o, what arrangements are being made 
in this respect?

Shri Kanungo: I am afraid there 
is a little confusion. The main Insti
tutes have large areas and that is why 
Branch Institutes are being organised 
and we expect that each State will 
have one Branch Institute.
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*1758. Shri Sanganna: Will the 
Minister of Planning be pleased to 
state :

(a) whether any schemes of econo
mic development outside the First 
Five-Year Plan have been launched 
in the State of Orissa by the Govern
ment of India ;

(b) if so, what are they; and

(c) whether the State Government 
have been asked to contribute any
thing towards it?

The Deputy Minister of Plannhig 
(Shri S. N. Mishra): (a) to (c). The 
hon. Member presumably wants to 
have information about the Centrally 
sponsored schemes executed in Orissa. 
A statement is laid on the Table of 
the House indicating these  schemes

and the contribution made by the 
Government of Orissa during the 
First Five Year Plan. [See Appendix 
X, annexure No. 28]. I should, how
ever. point out that though the sche
mes are not included in the State Plan 
as such, they  form part of the 
National Plan.

Shri Sanganna: May 1 know whe
ther the amounts shown in the state
ment are inclusive of the amounts 
allotted to the Government of Orissa 
during the first Five Year Plan?

Shri S. N. Mishra: Yes, Sir.  All 
the amount that was given to the Gov
ernment of Orissa for the implementa
tion of the schemes under Plan is in
cluded.

Shri Sanganna: May I know whe
ther all the schemes shown in the 
statement have been completed dur
ing the First Five Year Plan period 
and if not, which of the schemes have 
been carried over to the Second Five 
Year Plan.

Shri S. N. Mishra: For that, I
would require separate notice.

Shri Sanganna: May  I know the
reasons why these schemes have not
been included in the First Five Year 
Plan and whether they are not also 
included in the Second Five  Year 
Plan as a carry over of the schemes 
which  were incomplete  during the
First Five Year Plan ?

Shri S. N. Mishra: I have already 
submitted that they are part of the 
national Plan.
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Shri D. C. Sharma: May I know 
how many times the air space has 
been violated during the very same 
pMiod?

Shri Sadath Ali Khan: 1 am talk- 
iag about the earth and not about air.

Shri D. C. Sharma: May I know 
what action Government has taken to 
prevent the recurrence of these border 
incidents?

The Deputy Minister of External 
Affairs (Shri Anil K. Chanda): This 
is a matter which has been referred to 
many times on the floor of this House. 
And, the Prime Minister, only a few 
days ago said that it is impossible to 
completely prevent a recurrence of in
cidents of this nature, considering the 
long border line involved. But, every 
possible effort is taken to prevent such 
incidents.
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Shri Anil K. Clianda: The two
Directors-General of Survey have met 
recently and they are having details 
worked out.

Skri M. L. Dwiredi: How much of 
the plan has been worked out.

Shrimati Khongmeii: Are Govern
ment aware of similar violent attacks 
made by the Pakistanis on the eastern 
frontier ; and if so, what is the num
ber of such occasions?

Mr. Speaker: This question refers 
to West Pakistan.

Sardar Iqbal Singh: In view of the 
fact that according to the Pant-Mirza 
agreement some  arms  have  been 
taken away from civilian population 
living in those areas, will Government 
consider the restoration of these 
arms?

Shri Sadath AU Khan: I have no 
information that any arms have been 
taken away from civilian population.

Sardar Iqbal Singh: Will the hon. 
Parliamentary Secretary make enqui
ries and lay a statement on the Table 
of the House?

Shri Sadath Ali Khan: I  shall
make enquiries.

reement wit  U. S. S. R.

*1760. Dr. Ram Subhag Singh:
Will the Minister of Commerce and 
Industry be pleased to state the esti
mated value of the cottage industries 
products which the Soviet Union will 
buy under the recent trade agreement 
between India and U.S.S.R.

The Minister of Commerce (Shri 
Karmarluir): Presumably  the  hon. 
Member is referring to the joint Indo- 
Soviet Communique issued on Decem
ber. 1955, which states, amongst other 
things that the U.S.S.R.  would in
crease  substantially her  purchases 
from India. The Communique does 
not specify the commodities which 
the U.S.S.R. will buy from India or 
their quantity or value. We, however.




